MINUTES OF THE MEETING NO.11 (2024-25) OF EXPORT FACILITATION COMMITTEE

(EFC) HELD ON 24.02.2025 AT 03:00 PM, VANIJYA BHAWAN, NEW DELHI

Meeting No.11 (2024-25) of EXIM Facilitation Committee (EFC) held in hybrid mode under the
Chairmanship of Shri Rakesh Kumar, Addl. DGFT at 03:00 PM on 24.02.2025, Vanijya Bhawan,
New Delhi to consider the applications for export of ‘restricted’ items.

2. The following members attended the meeting: -
a. Jitesh Kumar, Assistant Commissioner (Forestry), MoEF&CC (SU Division)
Maj. Dr. Venkatesan, Assistant Commissioner (Trade), D/o AHD
Rahul Rohankar, Livestock Officer(Trade), D/o AHD
Dr. S. Gnanasambandan, Joint Director(PQ), DPPQ&S
Lukman Patel, YP, Ministry of Mines
Anek Kumar, Scientific Officer, DAE
Dr. B. Balaji, Secretary, NBA

m 0o o0 o

In attendance:

i.  Shri Moin Afaque, Joint DGFT

ii.  Smt. Pratibha Kumari, Deputy DGFT
ii.  Shri Santosh Tripathi, Section Officer

3. Altogether 121 applications were considered by the EFC, out of which 23 cases were
approved including 2 ex-post facto cases, 12 cases were rejected, 19 cases are under
deficiency and remaining 68 cases have been deferred due to want of comments/NOC from the
concerned administrative Ministry/Department or information from the applicants. The decision
of the Committee is indicated in the tabulated statement given below:

Date of
S| DGFT receipt of
" IName of the Firm |(Hgrs) File [tem Description |application in|Decision of EFC / remark
No
No- DGFT
(Hars)
Applications related to Seeds for Sowing Purposes
o Deferred
ABRAR s
. Due to want of additional
1 |IBROTHERS AND [0680AM25 |Onion Seeds 09.10.2024 docurmants/ information from the
COMPANY vy
Deferred
ABRAR ; s |
> [BROTHERS AND [0681AM25 [Onion Seeds  [09.10.2024 ggfum‘ﬁ‘i‘tsﬁi;‘;rmgﬁo:ﬁgﬁ"ﬁ
COMPANY oy
Deferred
NUNHEMS INDIA D ant of additional
3 |PRIVATE 0750AM25 |Of Onion Seeds  [10.11.2024 d:fumgt S,‘";nf;rm:ﬂon e
LIMITED firm.

|




Rejected
SAVANNAH g IThe firm has not submitted thel
4 |SEEDS PRIVATE [0776AM25 |Of seed quality 19.11.2024 relevant documents in time and
LIMITED is non-responsive to several
reminders.
Deferred
NUR : Due to want of additional
5
INTERNATIONAL [0799AM25 (Onion Seed TR, L menisl Infommulion fomthe
firm.
Deferred
S K TRADING ONION SEED Due to want of additional
6 lcompany 0B01AM25 lsuksaGAR)  [03:12:2024 | ents/ information from the
firm.
BEJO SEEDS Be“e“"‘;d i Poe—
7 [INDIA PRIVATE [0814AM25 |Onion Seed 10.12.2024 d”:" °t ;“;a;‘ °t. naf ;"&a
LIMITED locuments/ information fro e
firm.
Deferred
UTTAM & . Due to want of additional
8 IBROTHERS OB2ZANES [onion seeds 16200 Lo imaiisl IIOEAENGR Trorh e
firm.
ABRAR ’ gierr&;g want of additional
9 |BROTHERS AND [0902AM25 |Onion Seeds red [22.01.2025 G rmBrtEs inferfialion from fhe
COMPANY Frig
JK AGRI QEES ISD ﬁégﬁ Deferred.
10 |GENETICS 0908AM25 2082&.JKRH 27.01.2025 The application is under
LIMITED examination.
2609
JK AGRI HYBRID RICE Deferred.
11 |GENETICS 0912AM25 [SEEDS - JKRH  [28.01.2025 [The application is under|
LIMITED 3333 & JKRH2082 iexamination.
BHARAT Deferred.
12 |[NURSERY PVT |0921AM25 |Onion Seeds 31.01.2025 [The  application is  under
LTD examination.
Approved
WVNR SEEDS : :
Paddy seed 1 The firm has submitted thel
bl ksl Aaaiat IVNR 2245 IR Et requisite documents as per the|
LIMITED approved SoP.
Aoproved
ZENITH HYBRID : :
. The firm has submitted the
14 ISEEDS PRIVATE |0928AM25 [Onion Seeds 04.02.2025 reqeuisite documents as per the
LIMITED approved SoP.
Aoproved
ZENITH HYBRID, . The firm has submitted the
15 ISEEDS PRIVATE [0929AM25 |Onion Seeds 04.02.2025 requisita documents as per the
LIMITED approved SoP.
NUNHEMS INDIA fpraved
: The firm has submitted the]
16 |PRIVATE 0931AM25 |Onion Seeds 05.02.2025 requisite documents as per the
LIMITED approved SoP.

A



17

KR AGRO FARM

0938AM25

Onion Seeds

07.02.2025

Ex-post Facto Approval
The firm has submitted the
requisite documents as per the
approved SoP.
Export Authorization was issued
on Ex-post facto basis.

Onion Seeds-KSP

KALASH SEEDS 1746 F1/ KSP 106 Deferred.
18 |PRIVATE 0940AM25 |Shuksagar/ BSS [07.02.2025 ([The application is  under
LIMITED 135 King/ BSS lexamination.
258
KALASH SEEDS Onion Seeds-KSP Deferred.
19 |PRIVATE 0941AM25 106 Shuksagar/ |07.02.2025 [The application is  under
LIMITED KSP 1495 F1 lexamination.
KALASH SEEDS Onion Seeds-KSP Deferred.
20 [PRIVATE 0942AM25 [1496 F1/ KSP 07.02.2025 ([The application is  under
LIMITED 1118 F examination.
KALASH SEEDS Onion Seeds- Deferred.
21 |PRIVATE 0943AM25 |[KSP-117/ KSP-  |07.02.2025 The application is  under
LIMITED 1495 examination.
Approved
ZENITH HYBRID : .
: The firm has submitted the
22 EIE\HEITDEDPRIVATE 0948AM25 |Onion Seeds 10.02.2025 requisite documents as per thel
approved SoP.
Deferred
PAN SEEDS e
Paddy Seeds - Due to want of additional
2% [PRIVATE GaeiANS PAN 7001/2/3/4/5 022020 documents/ information from the|
LIMITED v
Hybrid Rice
(Paddy) Arize
Bigante Plus
Seeds/ Hybrid
Rice (Paddy) Arize
Tej Gold (Habilis
Plus) Seeds/
Hybrid Rice
(Paddy) Arize AZ
7888 Seeds/
Hybrid Rice
(Paddy) Arize AZ
i - 6508 (Arize Deferred.
24 PRIVATE 0955AM25 [Kimbee 58) 11.02.2025 [The apphcatlon is  under
LIMITED Seeds/ Hybrid examination.

Rice (Paddy) Arize
6129 Gold (Arize
Batari Indra)
Seeds/ Hybrid
Rice (Paddy) AZ
8433 DT Seeds/
Hybrid Rice
(Paddy) AZ6585
ST Seeds400/
Hybrid Rice
(Paddy) Arize
Bigante

oz



Classic(Arize
6444) Seeds

Hybrid Rice
(Paddy) Arize

BAYER 6444 Gold Seeds/ Defsitad
BIOSCIENCE i ;
5 Eenicre 0961AM25 ﬁ;@'\g%?eeds} 12.02.2025 [The application is  under
LIMITED Seeds/ Arize Tej axaminaton.
Gold Seeds/ Arize
8129 Gold Seeds
Hybrid Rice
(Paddy) Arize
BAYER 6444 Gold Seeds/ D
26 EESE'TEENCE 0962AM25 222834';33%?’89“’ 12.02.2025 [The application is  under
LIMITED Seeds/ Arize Tej eXamination,
Gold Seeds/ Arize
6129 Gold Seeds
K AGRI H‘fBRID RICE Rejectgd : _
27 |GENETICS 0963AM25 [PCEDS: JKRH - Lg 55 9095 [The firm  has file duplicate
LIMITED 2082 & JKRH application. Only one application
2609 will be considered at a time.
Hybrid Rice
(Paddy) Arize
Dhani Gold Seeds/
Arize AZ7006
BAYER Seeds/ Arize Deferred
28 gg\sigiTEENCE 0967AM25 mggsﬁg%fgg‘g 14.02.2025 |[The application is  under
LIMITED Seeds/ Arize Tej AN O
Gold Seeds/ Arize
AZ 6585 ST
Seeds/ Arize AZ
2241 ST Seeds
Onion Seeds- Approved
KALASH SEEDS KING/ MERIT F1/ : .
29 |PRIVATE 0971AM25 VARUN F1/ 15022095 [he firm has submitted the
LIMITED KALASH requisite documents as per thel
FURSUNGI approved SoP.
Onion Seeds- Deferred.
30 EXSSA gggg 0973AM25 [Bombay Red/  [16.02.2025 [The application is  under
( ) Durgesh Selection examination.
JKAGRI HYBRID RICE f#r?jeectﬁ:im has file duplicate
31 |GENETICS 0974AM25 [SEEDS - JKRH 18.02.2025 - onl licati
LIMITED 3333 & JKRH2082 application. Only one app ication
will be considered at a time.
Applications related to Seeds for Non-Sowing Purpose
Deferred
NORTH TRADING . Due to want of additional
32 0845AM25 |rice paddy 23.12.2024 documents/ information from the

COMPANY

firm. »




Deferred

NORTH TRADING ; Due to want of additional
a3 COMPANY 084BAMZS. Fice peiddy 212,204 documents/ information from th
firm.
M/S Deferred
PURVANCHAL - Due to want of additional
e TRADING ORGTANIZS fice patidy FAIZ.2008 documents/ information from the|
COMPANY firm.
Non Basmati Rice Deferred
SHAKAMBARI In Husk (Paddy) Due to want of additional
35 ENTERPRISES 0375AM2S Other Than Seed 12012025 documents/ information from the|
Quality firm.
oM Non-Basmati Rice Deferred.
36 |ENTERPRISES 0883AM25 |Paddy (other than |16.01.2025  [The  application is  under
|seed quality) examination.
SOURAV Non-Basmati Rice geferre:d T -
37 [TRADING 0885AM25 [Paddy (other than [17.01.2025 d::ume%ts{“';ﬁ?omgﬁonafm;"g‘i
COMPANY seed quality) irm
Non-Basmati Rice Deferred.
38 |BABLU DEY 0888AM25 |Paddy (other than |19.01.2025 ([The  application is  under
seed quality) examination.
Non-Basmati Rice Deferred.
39 |BABLU DEY 0889AM25 |Paddy (other than |19.01.2025 ([The application is  under
seed quality) xamination.
Non Basmati Rice IApproved
In Husk (Paddy) The firm has submitted the
W AL TRARERE: BR0RNZS Other Than Seed A1 2045 requisite documents as per the
_|Quality - approved SoP.
Non Basmati Rice Approved
SHREE BABA In Husk (Paddy) The firm has submitted the
41 INDUSTRIES D907AMS Other Than Seed 26.01.2025 requisite documents as per the|
Quality approved SoP.
Non Basmati Rice IApproved
YUVRAJ In Husk (Paddy) The firm has submitted the
4 TRADING PRtatMas Other Than Seed a2 requisite documents as per the
Quality approved SoP.
M/S Deferred
PURVANCHAL : Due to want of additional
43 TRADING 091RAMEZ [Rice Feady 90,01.2025 documents/ information from the
COMPANY firm.
PANKAJ Non Basmati Rice Approved.
In Husk (Paddy) The firm has submitted the
# -(I;g}:ﬂDPI;N\SY RR2GAMES Other Than Seed PA 000 requisite documents as per the
Quality approved SoP.
Deferred.
45 gg;;i;&AD{NG 0939AM25 |Rice Paddy 07.02.2025 |[The application is  under
examination.
Non Basmati Rice Approved
A2Z EXPORT In Husk (Paddy) The firm has submitted the|
0 COMPANY HRaRANZ Other Than Seed je82.202¢ requisite documents as per the|

Quality

|lapproved SoP. .

S



Non Basmati Rice

Approved

SHIVAY In Husk (Paddy) The firm has submitted the
4
7 TRADERS 0353AM25 Other Than Seed 10.02.2025 requisite documents as per the
Quality approved SoP.
Non Basmati Rice Deferred
SHREE SAl In Husk (Paddy) Due to want of additional
40 TRADING RAGCAMZS Other Than Seed 11.02.2025 documents/ information from the
Quality firm.
Approved
49 |NITISH TRADING [0960AM25 |[Paddy Husk 1oo2:2008 |8 B has: submitied fthe
requisite documents as per the
9 ) S - approved SoP.
Non Basmati Rice Deferred
GOPALDAS In Husk (Paddy) Due to want of additional
0 bAWAN KUMAR [0984AM2S Iniher Than Seed 12922929 lqocuments! information from the
Quality firm.
Non Basmati Rice proved
CS IMPORT In Husk (Paddy) he firm has submitted the
L EXPORT WIZARD DEDGAMZS Other Than Seed 19,052025 requisite documents as per th
Quality approved SoP.
IApproved
RISHAB IThe firm has submitted the|
w2 TRADING DRERANCS |Pecidy Hask 14:02.202% requisite documents as per the
approved SoP.
Non Basmati Rice Approved
BALA JEE In Husk (Paddy) The firm has submitted the
- ENTERPRISES DHITAOMRR Other Than Seed 1808200 requisite documents as per the
Quality approved SoP.
Deferred
ANURAG Due to want of additional
94 TRADING 0981AM25 |Paddy Husk 18.02 2085 documents/ information from the
firm.
Applications related to other seeds
Rejected
SEEDS & : ,
The firm has not submitted the
GRAINS INDIA NUX VOMICA Y
¥ PRIVATE 1RaaAM24 dried ripe seeds 09.12.2023 relevant documgnts in time and
LIMITED is non-responsive to several
reminders.
Rejected
: : The firm has not submitted the
KARISHMA FOOD Nuxvomica, dried s
5 loroDUCTS 1656AM24 il et 06.01.2024 relevant documents in time and
is non-responsive to several
reminders.
Deferred
K K TRADERS NEEM SEED FOR i I I
57 HUF 0460AM24 MEDICINAL USE 16.05.2023 gepfllcatlon to be examined on e
Rejected
The firm has not submitted the|
58 SS‘?SQ;RISES 0113AM25 g;?ﬁ\éﬁ(—w&c”m) 02.05.2024  Irelevant documents in time and
¥ = is non-responsive to several
reminders.
IGANDHI STRYCHNOS Rejected
59 |EnTERPRISES  [0114AM25 opp 02.05.2024 W0 firm has not submitted the




relevant documents in time and
is non-responsive to several
reminders.
Rejected
GANDHI ' The firm has not submitted the
60 ENTERPRISES 0790AM25 |Nuxvomica seeds [28.11.2024 relevant documents in time and
is non-responsive to several
reminders.
Department of Animal Husbandry and Dairying
FROZEN Deferred
J. K. SAHIWAL Due to want of additional
61 ENTERPRISE  |1740AM24 e men/rrozeN 22012024 lyocuments/ information from thel
MURRAH SEMEN firm.
Deferred
kKL FROZEN Due to want of additional
62 [ENTERPRISE  |1741AM24 loariwAL SEMENPS 012924 ldocuments! information from the
firm.
) K Deferred
63 ENTERPRISE 1748AM24 [PURE SAHIWAL [27.01.2024 [Due to want of comments from
D/o AHD.
Murrah frozen
emen (100000 Betared
64 [TINOPAL DAIRY o0y avios (STRAWSY Murrahly) 56 5054 |Due to want of comments from
VWALA frozen embryos Do AHD
(PIECES)/ Murrah :
/ Nili Ravi heifers
Deferred
g5 INDDB DAIRY loeo avips [FrO28N Semen  14g 592024 [Due to want of comments from
SERVICES Doses
D/o AHD.
Deferred
Comments received from
NDDB DAIRY ; DoAHD vide oM dated
66 |SERVICES 0612AM25 [Bovine semen  [11.09.2024 |7 '45 5004 However, inputs|
from National Biodiversity
Authority are also requested.
Deferred
67 NDDB DAIRY 0613AM25 [Bovine semen 11.09.2024 Due to want of comments from
SERVICES
D/o AHD.
Buffalo :-- Pure- Deferred
68 SUNWAYS BIO- 0702AM25 |bred breeding 19.10.2024 Due to want of comments from
ISCIENCE LLP A
animals D/o AHD.
g:DSQ:aRMBsOT\ﬁI%N BOVINE SEMEN Defarreg
69 0782AM25 25.11.2024 Due to want of comments from
8 RESEARCH DOSES D/o AHD
CENTER " 5




Murrah Buffalow

Deferred

KHASA MURRAH Conventional
70 BUFFALO FARMS 0824AM25 Frovan Sarnen 18.12.2024 g;JeAtaDwant of comments from
Straws 2 :
. Deferred

71 700 AUTHORITY 859AM25 gf:hiepham 01.01.2025 Due to want of additional

OF KARNATAKA : S cocuments/ information from thel
maximus) e
ARISTRO VHEAT BRAR, Rejected.

79 BUSINESS 0945AM25 ;%?JES;E 08.02.2025 On the basis of the comments
PRIVATE FIBRE : kT3 received from DoAHD vide OM
LIMITED INSOLUBLE dated 11.10.2024.

Rejected
As per directions received from
73 [PAYUSH 0947AM25 [RICE BRAN 10.02.2025 |DoCA stating that the ban on
TRADING HUSK
export of DoRB has been
extented upto 30.09.2025.
Ministry of Environment Forest and Climate Change (SU Division)
Approved
RED SANDERS On the basis of Comments
WOOD IN LOG NOC (as attached) has been
FORM OBTAINED received from MoEF&CC (SU
74 IF;JAF’,“ET)'( RAJAN  lo446AM24 [FROM 15052023 |Division) vide OM dated
ARTIFICIAL 12.08.2024 approving the
ORIGIN FROM exports of 98.502 MTs artificially,
PATTALAND propagated red sanders wood in
logs form to China.
Red Sanders
\Wood Obtained
From Pattaland In Deferred
75 IF:WAF{"ET)'(RAJAN 1276AM24 [Value Added  |10.08.2023  [Due to want of comments / NOC
Product Form Of from M/o EF&CC (SU Division)
\Various Furniture
Sizes
Red Sanders
\Wood Obtained
From Pattaland In Deferred
76 [l RAAN - l4o77aM24 Value Added 03.09.2025  [Due to want of comments / NOC
Product Form Of from M/o EF&CC (SU Division)
\Various Furniture
Sizes
Mol Ban bian Deferred
77 |S.K.ENTERPRISE[1491AM24 Wf" d?”L e orm[20.11.2023  [Due to want of comments / NOC
00 IR L0g. Fomn from M/o EF&CC (SU Division)
\S(EINDDUALWOOD Red Sanders Deferred

78 PRIVATE 1514AM24 |(Wood Logs)/ 26.11.2023  |Due to want of comments / NOC

LIMITED (Roots)/ (Chips) from M/o EF&CC (SU Division)




Approved.
On the basis of comments/ NOC
(as attached) has been received
from MoEF&CC (SU Division)
HIMALAYAN RED SANDERS :
79 INTERNATIONAL 0001AM25 \WOOD LOGS 01.04.2024  |vide QM dated 25.08.2024
approving the exports of 4.901
MT red sanders wood logs from
confiscated sources to M/s PGR
Trade PTE Limited, Singapore.
Deferred
Comments received from M/o
BHOWMIK Agarwood EF&CC (SU Division) vide OM
80 |ENTERPRISE  [P402AM25 Igoediings 06.06.2024 |10 06.12.2024. Comment
also sought from National
Biodiversity Authority.
Red Sanders
\Wood Obtained Deferred
81 IIMb 4 E‘T )LRAJAN 0409AM25 [From Artificial  [09.06.2024  [Due to want of comments / NOC
Origin (Pattaland) from M/o EF&CC (SU Division)
In Log Form
Artificially
COORG
ROSEWOOD gra‘:%agr:t:g?d‘*d Deferred
82 [TIMBERS 0450AM25 P2 S‘Zn 000, [2.062024  [Due to want of comments / NOC
PRIVATE ¢ from M/o EF&CC (SU Division)
Roots from Patta
LIMITED
Land
Red Sanders
Wood In Logs &
Roots Form
; Deferred
g3 [LONG CYCLE 5,04 apios [ODtaIned From g4 07 5504 |Due to want of comments / NOC
HENNA tincially from Mio EF&CC (SU Division
Propagated )
Source From
Pattaland
Red Sanders Deferred
84 ‘g'K'ENTERPR'SE 0528AM25 Wood In Log Form[27.07.2024  |Due to want of comments / NOC
& Roots from M/o EF&CC (SU Division)
NAG WOODEN Red Sanders
SANDAL TOYS Wood Deferred
By MAKING 0584AM25 (Confiscated) Logs01 00.2024 For examination of file.
INDUSTRIES Butt Ends
ARTIFICIALLY
PROPAGATED Deferred
86 E';(“P"g[f; AQSA |10, am25 IRED SANDERS  [19.10.2024  |Due to want of comments / NOC
WOOD LOGS 805 from M/o EF&CC (SU Division)
NOS
Deferred
87 mli?;aﬁi%m AL [1317AM24 Eamb""s'“eated 15.09.2023  |Due to want of comments / NOC|
g8 from M/o EF&CC (SU Division)

N
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POSH Rejected
FRAGRAN agarwoo_d spent The firm has not submitted the
88 PRIVATE ES 0828AM25 \wood chips and  [19.12.2024  |relevant documents in time and
LIMITED powder is non-responsive to several
reminders.
SRK Deferred
89 ENTERPRISES 0844AM25 |Sandalwood Qil  [23.12.2024 Due to want of comments / NOC
from M/o EF&CC (SU Division)
Red Sanders
Wood In Log Form
Obtained From Deferred
RAATI
g0 (ML RAAN  logaeamz2s [pattaland (Arificiall08.02. 2025 Due to want of comments / NOG
Origin)From The from M/o EF&CC (SU Division)
State Of
[Tamilnadu
Ministry of Environment Forest and Climate Change (Ozone Cell)
trans-1,3,3,3-
e 1 Deferred
91 [SRFLIMITED  [1499AM24 Zﬁér?ﬂ‘;:‘g‘_’pr°p‘1” 23112023 |Due to want of comments / NOC
123426(E)) from M/o EF&CC (Ozone Cell)
Approved.
Comments received from M/g
Bromofluorometha EF&CC (Ozone Cell) vide OM
CURIA INDIA
ne (Export for dated 24.02.2025 approving the
%% EIE*‘:I\",FAETDE S s Feedstock 19- 124024 exports of 113.344 KGs
purpose only) Bromofluoromethane (Export for
Feedstock purpose only) to
Singapore.
Approved.
Comments received from M/o|
ICURIA INDIA Bromofluorometha EF&CC (Ozone Cell) vide OM
ne (Export for dated 24.02.2025 approving the
% EI':;}%TDE 0828AM2S | edstock 19.12.2024  Joxports of 129.558 KGs
purpose only) Bromofluoromethane (Export for
Feedstock purpose only) to
Singapore.
Ex-post Facto Approval
Comments/ NOC from
KRIS AERO aircraft fire ex gl s
94 ?Eﬁ,‘ﬂ?&s 0860AM25 ‘r’:frgl‘:i V;;E:n 02.01.2025 |approving the exports of 10 KGs
y recycled Halon- 1301 to Sri
LIMITED agen Tinm
Export Authorization was issued
on ex-post facto basis.
ANUPAM Deferred
95 |RASAYAN INDIA [0893AM25 |DAISAVE SS-110 [21.01.2025 Eor examitation of i
LIMITED i

™



CHEMCON

Deferred
g6 [STECIALTY  Joo3sAM2s i 06.02.2025  |Due to want of comments / NOC
from M/o EF&CC (Ozone Cell)
LIMITED
Halogenated
derivatives of
acyclichydrocarbo
AGC ASIA nscontaining two Defsitad
g7 [PACIFIC INDIA) logggam2s ﬁ;g‘;;‘_"ffere“t 14.02.2025  [Due to want of comments / NOC
LIMITED Dichloropentafluor from Mo EF&CC (Ozone Cel)
opropanes
(HCFC-225,
225ca, 225¢b)
INTECH Deferred
98 |ORGANICS 0978AM25 [Vinyl Bromide 19.02.2025 Due to want of comments / NOC
from M/o EF&CC (Ozone Cell)

LIMITED

Department of Atomic Energy

TORRECID INDIA ZIRCONIUM Deferred

99 |PRIVATE 0677AM25 SILICATE 08.10.2024 Due to want of comments / NOC
LIMITED from DAE.
ggggﬂ IECS MICRONIZED Deferred

100 0794AM25 IZIRCONIUM 30.11.2024 Due to want of comments / NOC
FRIVATE SILICATE from DAE
LIMITED ’
GAMMA Pyrophyllite T

101 [ORIENTAL 0834AM25 (Chips!LurnpslPow20.‘12.2024 For examination of file
TRADERS der) ’
ggggﬁis MICRONIZED Deferred

102 0877AM25 [ZIRCONIUM 13.01.2025 Due to want of comments / NOC|
PRIVATE SILICATE brunt DAE
LIMITED '
gg};ﬁﬁﬁzs MICRONIZED Deferred

103 0903AM25 [ZIRCONIUM 23.01.2025 Due to want of comments / NOC|
FRINATE SILICATE trom DAE
LIMITED )
ggﬁiﬁfcs MICRONIZED Deferred

104 PRIVATE 0904AM25 [ZIRCONIUM 24.01.2025 Due to want of comments / NOC
LIMITED SILICATE from DAE.
82325535 MICRONIZED Deferred

105 0906AM25 [ZIRCONIUM 25.01.2025 Due to want of comments / NOC
PRIVATE SILICATE from DAE
LIMITED i
823&5 IECS MICRONIZED Deferred

1086 0910AM25 [ZIRCONIUM 27.01.2025 Due to want of comments / NOC
PRIVATE SILICATE from DAE.
LIMITED
82325 FCS MICRONIZED Deferred

107 0914AM25 [ZIRCONIUM 29.01.2025 Due to want of comments / NOC
PRIVATE
LIMITED SILICATE from DAE.




OPAQUE

CERAMICS MICRONIZED Deferred
108 PRIVATE 0916AM25 [ZIRCONIUM 29.01.2025 Due to want of comments / NOC
LIMITED SILICATE from DAE.
OPAQUE
CEREMICS MICRONIZED Deferred
109 PRIVATE 0917ANMZ25 [ZIRCONIUM 29.01.2025 Due to want of comments / NOC|
LIMITED SILICATE from DAE.
8222!%}1}538 MICRONIZED Deferred
110 PRIVATE 0919AM25 |[ZIRCONIUM 31.01.2025 Due to want of comments / NOC|
SILICATE from DAE
LIMITED ;
OPAQUE
e MICRONIZED Deferred
111 0920AM25 [ZIRCONIUM 31.01.2025 Due to want of comments / NOC
TR SILICATE "
LIMITED rom DAE.
8232& E)S MICRONIZED Deferred
112 PRIVATE 0925AM25 [ZIRCONIUM 01.02.2025 Due to want of comments / NOC|
SILICATE from DAE
LIMITED i
ISUKASO ZIRCOMAT 5 blerad
CERACOLORS mlcron / 325 Mesh
113 PRIVATE 0927AM25 Powder (Ceramic 04.02.2025 gg; t{g;\\NEant of comments / NOC
LIMITED Opacifier) :
82325 E:s MICRONIZED Deferred
114 0932AM25 |ZIRCONIUM 06.02.2025 Due to want of comments / NOC
FVACE SILICATE from DAE
LIMITED i
gE;R\.gh{iIECS MICRONIZED Deferred
5 PRIVATE 0933AM25 [ZIRCONIUM 06.02.2025 Due to want of comments / NOC
SILICATE from DAE.
LIMITED
SEQ%IECS MICRONIZED Deferred
116 PRIVATE 0948AM25 |ZIRCONIUM 10.02.2025 Due to want of comments / NOC
SILICATE from DAE.
LIMITED
SEQ%E}S MICRONIZED Deferred
117 0957AM25 |ZIRCONIUM 12.02.2025 Due to want of comments / NOC
PRIVATE SILICATE from DAE
LIMITED -
g;ﬁﬁﬂﬁzs MICRONIZED Deferred
118 0965AM25 [ZIRCONIUM 13.02.2025 Due to want of comments / NOC
PRIVATE
LIMITED SILICATE from DAE.

Ministry of Mines

119

ASPEN GLOBAL

0861AM25

Silica Sand, not of
River Origin, BYE-
PRODUCT of
Kaolin Mining ;
quality SiO2 >95%

02.01.2025

Rejected
Comments / NOC from MoM
received vide oM dated

31.01.2025 not recommending
the exports of silica sands.

&/




120

OTHER
ASHAPURA NATURAL SILICA
MINECHEM LTD [P9P4AM23 |

Deferred
11.02.2025 Due to want of comments / NOC

CLAYE/KAOLINIC from MoM.

Miscellaneous Application

121

INTECH Approved
ORGANICS 0976AM25 |Methyl Bromide |[18.02.2025 Based on the comments|
LIMITED received from CBI&RC.

Note:

vi.

Deferred cases: Cases shown as deferred imply that approval is pending for want of
comments/NOC from the concerned Technical Agencies, requirement of additional
information/clarification from the applicant firm or necessary examination of specific
documentary evidence of the firm.

Approved cases: Cases which got approved by EFC are issued export authorizations by
DGFT (Hars.) to the firm(s).

Approved post-facto: Cases shown as Approved post-facto implies that approval against
those cases have already been issued by DGFT (Hgrs), with the approval of Chairman,
EFC in terms of Para 2.48(c) of HBP (Handbook of Procedure) 2023. In order to facilitate
export, Para 2.51 gives power to Chairman, EFC to issue authorization in those cases,
which have been discussed by EFC at least once in previous meeting and got deferred,
and where NOCs / recommendations have been received subsequently from the
concerned agency (ies) with no divergence in views. However, such cases shall be
brought before EFC in its subsequent meeting for approval on ex-post facto basis.
Dropped. Cases shown as Dropped imply that the firm is not responsive to the queries of
DGFT or to the concerned Administrative Ministry/Dept. and has not furnished
documents/information/ clarification as called for despite reminders. Such cases are
dropped from active agenda of EFC. However, the case can be reopened once the
documents are received from the firm with fresh date of application.

Rejected. Cases which are shown as Rejected imply that the EFC, after consultation
with the Administrative Ministry / Dept., decided not to grant authorization due to reasons
such as, proposal not supported by the concerned technical agency, not furnishing the
relevant documents within the stipulated time period, not replying to the deficiency letter
within the prescribed time period. No further communication will be issued by DGFT
(Hars) in such cases. However, the firm can request for review of the decision of the
Committee before DGFT.

Closed. Cases which are shown as Closed imply that the EFC, after consultation with
the Administrative Ministry/Dept. has decided to close the case due to the reason that
the proposed item to be exported is ‘Free’ as per the present ITC (HS) Export Policy
2022 and does not require license from DGFT.
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